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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI MUMBAI

Present

4.
c.P No. 241 IMAHI l2ot7
M.A. No.22l /2017

SHRI B.S,V. PRAKASH KUMAR
MEMBER (J)

ATTENDENCE.CUM,ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAT.]Y LAW TRIBUNAL ON 07,O7.201.7

NAME OF THE PARTIES Mr. IVEM Advisory Services Pvt. Ltd.
v/s.

M/s. Mayurpankh Properties Pvt. Ltd

SECTION OF THE COMPANIES ACT: 241-244 of the Companies Act, 2O13
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SHRI V. NALI,ASENAPATHY
MEMBER (T)
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ORDER

MA 22112017 lN CP No. 24I241-244/NCLT/MB/MAII/2017

On the miscellaneous application, Respondent side is at liberty k) file leply, if

any, within 5 davs hereot rEoinder if an, on or before next date of hearing.

List this matter for heari^g ot -17.07.2017.

sd/- sdl-
V. NALLASENAPATTIY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (Judicial)


